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the erstwhile Cabinet Secretariat
(Department of Personnel and Ad-
ministrative Reforms)—Reservations
for Scheduled Castes and Scheduled
Tribes in Services.

—

13.08 hrs.

DEMANDS FOR GRANTS. 1878-70—
Contd.

MINISTREY OF AGRICULTURE AND
IRRIGATION--Contd.

MR. SPEAKER: We will now pro-
ceed with further discussion and vot-
ing on the Demands for Grants under
the control of the Ministry of Agricul-
ture and Irrigation along with the
cut motions moved.

Shri Sukhender Singh was no his
legs. You have already taken five
minutes.

SHRI SUKHENDRA SINGH (Sat-
na): No, only one minute.

MR. SPEAKER: The record is there.

ot g fag : weag wga, v

dgfqait®s sar . . ...

SHRI HARI VISHNU KAMATH
(Hoshangabad): Sir, how much time
‘is available for this?

MR. SPEAKER: Forty five minutes
will be available for the debate and
one hour for the Minister.

SHRI HARI VISHNU KAMATH:
When will the Home Ministry be
taken wp?

MR. SPEAKER: Immediately there-
after,

SHRI HARI BISHNU KAMATH 1
have a suggestion in this regard. We
are all concerned because the Home
Minister is reported to be ill. We all
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MR. SPEAKER: The Ministry is not
ill: it is the Home Mimister....

SHRI HARI VISHNU KAMATH: 1
would like to suggest & via medic be-
cause the Home Minister will not be
available here to reply to the debate,
1 would suggest a vic mecdic as had
happened in the Third Lok Sabha,
when the Demands were voted in full.
The debate on the working of the
Home Ministry may be taken up dur-
ing this very session when he comes
back to the House hale and hearty
and, in the meantime, we may take
up Steel and Mines and Energy also,

MR. SPEAKER: No, no.

oft g frg— (wor) : weer
wgvea, &9 A gy wat off w1 s
weq KAV FT waeqr & w7 wrelra
fear w1 wix #7 frdzw fear ar
A AWM TAAT AT GqW EX g
wi agr 9T fawrf « gfear o
dr fowrd agt T ¥ aowT ger
Wit Wl wiE g s gfeand, wifies
#ErqaT Wity o1 w7 N a7 ¥ 9w N
& st wrfee o 1@ @ O w4
5T WAW ®Y ATHTT X AP *1 Frer
waar A ¥ fag wer mAWM A 20
xg fawrd draard’ #1 wewwT ¥ W
wor & 1 A ofe wolt oft & wreaw
¥ wrfar wor g fie & oY 20 fawrk
YT § ©F ®) ArEfa 77w o
¥ 37 ax ® ot W @A §, 9N
fadewT ot o7 gwmer 3 Pored Fasw
R wg¥ B, o1 g ¥ AN L, wwr
faq fux Fraré Tremsii @ i 6
wf § 97 & Ow o7 W qm dvwar
W gadt T Iee &1 F smade
wetr o & wrbar wwwr e gy g
TrET ) efrgfe ag 2wt o 20
forwrk oy § for & o sdw w
AOETT & A ¥ & 37 o ot efrely
T AW w) farwr o wwar w1 ayrd

o~ D
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[SErmaTt PamvatEl Kmisanan in
the Chair].
wiy ¥w ¥ fewrf &1 wew 24
sferwrer & Sfarer e sAW w7 WiEw A
9. 69 ¥ WX fadwwy 3w fray wqw

# T qor WY <1 W7 OTER 9§ W HATAT
g §

“The economy of Madhya Pradesh
is primarily dependent on agricul-
ture. A much larger investment was
required to tap the abundant natu-
ral resourceg in Madhya Pradesh for
its accelerated development. Lift
irrigation Corporation has been
formed in the State to execute large
and medium size Lift Irrigation
Projects, which cannot be executed
by individuals or small group of
farmers. Apart from gerving the
economic interest of the people,
these gchemes are also welfare ori-
ented in nature. A.RDC. has al-
lowed commercial banks to provide
loans for such schemes to the Cor-
poration at 11 per cent rate of inter-
est. The interest rate charged by
commercial banks from individual
farmers on A R.D.C. schemes is also
11 per cent. The ARDC normally
refinances banks at 7-1/2 per cent
rate of interest, and the banks, in
their turn, charge 11 per cent from
the individual cultivators, In this
context, the State Finance Minister
has urged that the loans to the Lift

feormt § 99 a¢ wir Wt famr wT
sarr & fore & @ ww w7 WA Y

o iy ara & WX frdem s
wgm § fe g W wdw ¥ o
45 for @ 3 4 & 31 foeli
¥ ool wrgfez gk &1 ww ¥ o wfe
gt & o wiw® AT qw & FwE
ot sfir ATt M, 28 9O AR, 3536
whw SwTfeRr §T, 43 gATT FEw SwThe.
¥C, 8 gT Awmwl w1 @iy g e
WINT 20 ¥O¥ ¥ FEE F AT
g &1 & gf wolt ¥ grdar vy s
W wag ¥ ag frdie earw € 1 wRw oY
FIHTT AT TS ATAVIF FETTIT HT qwAY
¢t wg w7 Y ¥ avg waw ¥ W R
w770 A gvw a7y € gfawrg & arfr
wifgq ag T avw Al g @ &)
9 a1 ¥WTH ¥ i waw fawgw wiee
gk & Wi & qre wrw miY 8 | wmi
wET F WA ¥ wravgwar & o<
I frami ® a1 & forg wmw o Y
forer ¥, gafag o & forg oo o o
AT G Wt )

o1 OF AT WIT wgRT F S9AT wew
woTer s | Ty fawrr o ag aw
frqrr & ot wwrty wAw faw §,
wiw deerd § fred wroo g
wmaR g e | & g n e
9 fade sqrw &t A gurr g fiw
fare T & Twd firwyror 3 8 e s
¥ wrak a1y O Y owaed o wer-
oo A ¥ wie wroad ¥ ifag
@ rg ¥y ) S o ww
81wk frgrr ¥ oY @, ¥ o piw
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ey § & =t finlewr 2ferew sw

wrem Ty ¥ + wafe ® o dw & oy
TIAT WGH A T T aNa § A
WY Iw I o we R £

faar @ Wi & I gEET 6 W W
¥ g qust w20

9 af @97 g% wed auf g &
w107 aga st wg g & Hfw wrer
w112 ¥7¢ 50 4F Feftew &7 wrw A
% forg zar & ¥ agx ww & wEE
wror WY feafy w6 €7 gt o) fesfor
wer 1 WY &7 ATdT | fHErT W T
fazet & wrr fador | w9 femal W
Ik T w7 afY qew Feard B sy
% | @i §F gx FWRWW ¥ TRy
¥t wear qar gur § wg AT A §
# yrdar wwar fiy wre IaEt Ay w0
YT e W7 WEX W I AW KT AT AqT
WERT WA ATAT § TEEY WA & foq
WedT wAeqT wT o

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): The Indian Council

VAIBAKHA 0, 1900 (SAKA)
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The Government have been pouring
enormous amount of money into the
ICAR. If I am right, this year's bud-
get has provided about Rs. 51 crores
and so far about Rs 300 crores have
been pumped into this institution.

After the suiclde for Dr. Vinod Shah
there were various debates in Parlia-
ment and the government were fore.
ed to appoint a commission headed by
a former Chief Justice of India, Jus-
tice Gajendragadkar. In his report he
has stated clearly:

“Qur visits to the campus of the
IARI and some of the Centres have
created an impression in our mind
that everything is not well on the
campus of the LARI and the Centres
which we visited. At the IARI,
some of us met cross-sections of
scientists, junior, mid-senior and
senior, and we found to our regret
that, 1n the mind of most of them,
there was a sense of disappointment,
dis-satisfaction, frustration and even
fear. Some of them in fact told us
that they would prefer to avoid
sending answers to the Question-
naire supplied to them, because they
were afraid that, if the answers
which they gave came to the know.
ledge of the higher authorities, they
might be victimised.”

The Director-General has made cer-
tain claims about which the said re-
port observes on the lysine contents
and also the yleld of Bajra per hec-
tare as follows;

netics laboratory ",
Austin, After the claim was made
that the lysine content of Sharbat!

world repeated this analysis. The
CYMMAT. in Mexico, which is
the International Maize and
Wheat Improvement Centre, grew
this wheat in Mexico and found that
it did mot have higher lysine con~
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[Shri Jyotirmoy Bosu]

the agricultural scientists at the All
India Wheat Workshop held at In-
dore in August 1969, It was then
resolved in this meeting that the
lysine content should be verified in
the National Institute of Nutrition,
Hyderabad, and Nutrition Research
laboratory, Mysore.....

It is very surprising and indeed
regretable that no wheat of this
variety was sent during the past
three years to these laboratories for
analysis.”

The central government should take
in its own bhands the entire ICAR.
When the entire money is coming from
the Consolidated Fund of India, there
is no reason why it should be left to

the Society. It is neither fish nor
flesh

The Director General is holding the
job of a Secretary DARE and on the
other hand he is the Chairman, Gov-
-erning Body.

In the month of August, 1977, Shri
Ugar Sen, Member of this House and
other over 60 M.Ps. wrote a petition
to the Agriculture Minister request-
ing him to get scientific evaluation
done on the work done by ICAR
Other demands T do not wamt to re-
‘peat here.

Al} these fhings have created a se-
rious suspicion in the minds of peopls
which you will notice from the ‘LET-
TERS TO THE EDITOR' that are
coming out every-day in the news
‘papers.

The present Director General made
a tall claim in 1872 that the mean yield
of Bajara obtained in the All India
Coardinated Trials in 1970-71 was
about 87 quintals. It is alleged that
this has no basis at all. This requires
a probe also,

One thing which needs immediate
Government’s attention is that the pre-
sent Director General is holding nu-
‘merous positions as the Principal
Bxecutive as well as the Principal
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Controlling Authority in the ICAR
and the Government. On the one
hand he ig the Director General and
on the other hand he is the Chairman
of the Governing Body. He is also
the Chairman of the Standing Fin-
ance Committee. He is the Secretary
of the Department of Agriculture, Re-
search and Education. He is also Di-
rector General. He is Chairman of
eight Regiona] Committees, He con-
stitutes gscientific panels and also
Norms and Accreditation Commis-
sion. It is all about eight positions. I
do not mind if the Government gives
the Director-General an honorary
position of a Secretary, but certainly
when he is the Principal Executive of
the ICAR, he cannot remain Chairman
of the Governing body and also he
cannot be the Chairman of the Stand-
ing Finance Committee.

MR. CHAIRMAN;: I think you have
made your point, Mr. Bosu.

SHRI JYOTIRMOY BOSU: I would
only say that it is in the hands of
the Government. For the others, I
know, the Constitution needs to be
amended. Certainly we shall move in
the matter. But he should not be al-
lowed to continue as Secretary, DARE.
‘With left hand he makes a proposal
and with right hand he approve it.
This is something which I have never
seen in my long career in politics,
which may be made note of.

SHRI V. DHANDAYUTHAPANI
(Vellore): First of all, I congratulate

ernment of India allotted 40 per cent
funds to Agriculture, the beneficia-
are only the big landlords. But
small farmerg are still suffering
want of :!erl.lliura and they are

_5??3‘9-
%

pro«luctlon but poverty
punlll in most parts of our
. The gistribution system must
regularised.

2H

’%
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Bech and every State has got its
own problems. The agriculturist must
get adequate price for the produce.
Uniform price policy must be made
=0 a3 to redress the grievances of the
agriculturists,

So far ws gugarcane is concerned,
the farmers in U.P, Bihar and Maha-
rashtra are getting Rs. 150 per ton,
whereas in Tamulnadu and other
southern States they are getting only
Rs. 125 per ton. I request the Union
Government to have a uniform price
poucy for sugarcane, because the
farmers of Tamilnadu are not getting
adequate price for sugar cane, They
are forced to go in for jaggery. Even
the price of jaggery is also low. The
Cantral Government allowed 5,000
tonnes of jaggery to be exported to
other countries. But the other coun-
tries are not prepared to import it.
The reasons are not known to us.
Originally jaggery was exported to
Ceylon, Malaysia, Singapore and some
other countries. But now they have
stopped. The reasons are not known
to us. 1 request the Union Govern-
ment to have a dialogue with those
countries and have a trade pact with
those countries to export jaggery.

Another point that I would like to
suggest is about the small farmers’
debt relief. Even in Tamil Nadu the
agriculturists are having some de-
monstrations, There are various de-
mands. One of their demands is debt
relief for the small farmers. The
Central Government should come for-
ward for assisting the State Govern-
ment through the Reserve Bank of
India. They should write off small
amounts by way of debt relief to the
smali”farmers. I don't ask for a big
amount to be written off. This can
be m small amount like Rs. 2,000 or
Rs. 4,000 or Rs. 5,000,

Regarding sugarcane prices, if there
is uniform policy for the whole of
India the farmers will be benefited.
At present the farmers in South India
are not getting adequate price for the
sugarcane. This should be looked into.
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Anothr problem is flsheries. Of
course every Stale has got its own
problems. The Katamarsn and me-
chanised-boats people are i
with each other. This is also a prob-
lem for the State Government. A
uniform policy in regard to fishermen
should be adopted. Adequate protec-
tion should be given to the fishermen
community. I request the Central
Government to assist the State Gov-
ernment in regard to all these mat-
ters. I request them immediately to
convene a conference of the Agricul-
ture Ministers of all the State Gov-
ernments and also Finance Ministers
to solve all these farmers’ problems.
Thank you very much,

SHRI TARUN GOGOI (Jorhat): I
must congratulate the hon. Agricul-
ture Minister for the record produc-
tion of foodgrains. When he took over
he was Jucky that the overall situa-
tion of foodgrains in the couniry was
comfortable,

I am happy that the new Govern-
ment is giving emphasis on the Im-
provement of the rural sector and
pumping in a little more of resources
in the rural sector to improve the
conditions of the poorer sections of the
people and to increase the employment

ties. But merely giving em-
phasis to pumping in a little more
money will not serve the purpose, un=
Jess it is sccompanied by concrete
measures, ensuring that the benefits go
to the poorer sections of people and
the small farmers. It has been bur
experience all along that the benefits
which are intended for the poorer
cultivators are only going to the rich
farmers. These are being taken ad-
vantage of by a handful of rich far-
mers; they may be about 10 or 15
persons in a rural area. The Agricul-
tural Policy being followed by the
new Government raises apprehension
in our mind that, in the way they are
functioning, the benefits will go to
the rich farmers and not to the poorer
gections and thereby widening the gap
between the rich and the poor. The
rich are becoming richer and the poor
are becoming poorer.
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It ig a fact that agriculture has made
somg progress but it is not the far-
mers who get the bemefit. It is the
traders who get the benefit. The con-
sumer also does mot get the benefit.
The consumer does not get the food-
stuffs at reasonable prices. The price
of foodstuffs should be fixed in such
2 way that the producer will get re-
munerative price, the traders will get
due profit and the consumer will get
them at reasonable price.

I would not like to take much time
of the House. But, I would only draw
the attention to the acute problems
being faced by the North-Eastern re-
glons of the country which consist of
Assam, Nagaland, Meghalays, Mizo-
ram, Arunachal Pradesh and Tripura.

Madam, Chairman, these areas are
rich in natural resources such as for-
ests, minerals and other resources. In
spite of that, these areas continue to
be backward in all respect. That is
because of the policy of apathy and
neglect followed by the Central Gov-
ernment in these areas all these years.
The new Government, of course, made
a lot of promises. Whenever the mi-
nister visits that part of the region,
he used to say that these areass would
recelve the top priority. But, I find
that there is no change in the attitude
on the part of this new Government.
I say the present Governthent is less
sympathetic as compared to the pre-
vious Government,

About 90 per cent of the people live
in the rural areas and more than 75
per cent of them depend on agricul.
ture. Agricultural sector is lagging
‘behind. This is a clear indication of
the poor state of health in the eco-
nomy of this region. This is the area
consisting of hill areas, forest areas,
rivers and plains. The sol] is there-
fore fertile; rainfall is very high. In
spite of that, I do not know why agri-
culture development is lagging be.
hind? Climate also is good for growing
Iruits like pineapple, papaya, oranges
wete, This climate Is suitable for
an intensive cultivation of these fruits.
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In spite of if, there has not been murh
progress in this region. Same is the
case with regard to animal husbandry.
There is a considerable number of
cattle for development of animal hug-
bandry, The quality is far below tie
standard.

I would now like to draw the ate
tention to one of the most important
problems that is being faced by my
state, Assam. The people are facing a
lot of miseries, hardshjps and suffer-
ings. Every year flood has become an
annual feature in this region. In 1960
there was a great earthquake after
which the whole topography of it was
changed. Since then, flood has be-
come an annual feature every year
not once but twice, thrice and even
four times. As a result, lakhs and
lakhs of acres of land have been sub-
merged every year and lakhs and
lakhs worth of standing crops are des-
troyed Cattle population are also
washed away in floods every year.
There is a huge loss also. The loss
has been estimated at more than 10
croreg of rupees every year. It is
not that no measure has been taken.
I say that a certain measure has been
taken. For example dams and em-
bankment for hundreds of miles have
been constructed. Whatever measures
are taken they are only temporary
measures. It has not been possible to
find a permanent solution. This is a
colossal problem. It is not possible
for the poor state like Assam with its
limited rerources to tackle that. Brah-
maputra Flood Control Board was set
up in 1970 und that drew up master
plans. Rs 100 crores are for the short-
term temporary measure and Rs. 400
crores are for permanent long-term
measure. Financial constraint always
stood in the way of the Centre to
solve this. The State’s finance is limi-
ted. So, we have been Impressing
upon the Centre to gee that this should
be taken as a national problem and
topmost priority should be given by
the Centre, And the Centre ghould
take full responsibility to control the
river Brahmaputra from the floods. It
has not been poszsible for the poor
State to do that. Previous Govern.
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ment acospted that in prindigle and
they drafted a Bill for the purpese.
But, that Bill was withdrawn, In
1975 they notifled about the introduc-
tion of such a BiH but they with-
drew it. We have been impressing
upon the new Government to take up
the full responsibility and the Centre
should treat this as a national prob-
lem and this must be given topmost
prlﬂtitr.

I am hapy to hear that another pro-
posal is going to be finalised for the
coastruction of two dams—one at SBu-
bansari and the other at Dehang—the
construction of canal of 200 miles in
length thereby linking the Brahma-
putra with the Ganga which will help
to control the floods in Assam as well
as in Bangladesh. In all these mat-
ters, I hope the Government can take
the assistance from the foreign sour-
ces because last’ time the U.S.A. and
U.K—President Carter and Prime
Minister Callaghan—had expressed
their desire to help in the eastern re-
gion, There is also involvement of the
United Nations in Mekong river, I
would request the Government not to
spare any pains in finalising the pro-
posals. I hope at least this time we
will not hear the same old story that
the financial constraints or limited re-
sources stand in the way of finalising
the proposal.

Sir, lastly I would like to draw the
attention of the hon'ble Mimister to
irrigation facilities available in my
State of Assam. My State is lagging
far behind in the matter of irrigation
facilities. Although Assam is endow-
ed with Jot of ground-water resources
and there is great scope to irrigating
45 Iakh hectares through ground-
water facilities yet only 8,000 hectares
of land are being irrigated by means
of ground-water. I hope Government
will give topmost priority for im-
provement of ground-water irrigation
facllities in my State. It is the duty
of the Government to see that every
part of the eountry develops se that
the country as 2 whole progreases,
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ot wwlt Aroen weew (woR):

vt awl? wgiew & o o vt § o
fwndr wor gt wwk Im v oW
Wit 3, w€ st ¥ Wl o, wiw wtw
o e e ¥ qwnr ot s, fer
e ot & dwar ff T pw wd o o
wgw wwdt g€ &1 & wwwn f B ofy
fewrr & v go &% frg § ot ot
w1 g wftar § f wae ot gk £
T ot WY W W T N A
whwrdt ¥ & wqwar g fe IXN ¥o
fafr &fwm fosr § st ot &1 oy
afror § 5 g ¥ wvdl wEa 2w Q
4

% wigwr ¢ fr wrw 1 fewnal
frwd §, anfror siwey ¥ o wror e
wr qtwrfaur § & o g o wifigd

ot & weafaer ukid
e o wfew wft g€ § ot wm oy
T g wifigd 1 1960 ¥ ey fawer
qqmdi gra @ifaT w7 FA a9 a7
fearmrar 18 AW AL
afer af foe ad® & www & Amar
wrr wfgd ar W ¥ IW T
auR g ar, 7Y gt | TRy
weior ag & e foedy wivr faeady
wrfey o 7 froet | gefog & s
£ & wmits woerdt w1 wrdw feq org
fe difer & wopr &Y & o=t & awy
W R/ATe W oy dfan £ §,
Nafm g A2 ¥ a8 wibn
w1 g&ft & frwrerr arg mifw ot yfagrr
& 6 vl fam a

9 &fg wogy § W Iy
mafr s wugd faeft &y @
mﬁwhmt: TreT o wwer
wft & 1 ¥® T ot o # s
arfed 1 gat A quge § o W% frafe
fawm wrfe & wilvr wrw v § o
oY wwglr wor frelt § otz Ty weee
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[T &1 Averaer AEE)

% g A § T ag st wegdr 1 FqIg
A & =rgar € 5 9@ 931 &dRe
asgdl F1 Augdr faaet § sud ag ot
FEEFAT § 1 58 SiAQT 1 AT qEATE |
TH HHET BTHATA ST agd e ¢ |

qFal agd &1 Aeer €9 g
gn s|a ¢ f5 fram & 8 912 gq
ZI § 1 T g A TR T T FT
AFATE | 48 SIF TF AT agq HST
z a9 35 FAAE E S Twa FW
F 8, Q91T 4T & HIT ZHFT [aisil
g g g fa o1 w=et whm WY & SR
AT fram faems g1 st & sieEr
faars &Y sirdr 8 1 ® =g g fa fadw
faq sird f& 3o & afgFromr Samaad

& FTH FL AT TH ST T A1 F37 H-

TENTE- 7 TT | JT o5T fEwt smo ar
FFAR FT T HEAT § q€ Fgd WO
a%E ¥ g« & HFar g |
faars g0 T=8T aiE ¥ Wi
sl =T ZET Jifgd 1 wew wIw W
Fe ShIH SIFT g1 ThI g A% 99 9%
THS Agl g1 ET & | TSI aig FisiAm
21 IR TANFAGTFE TR A& |
afFT IHFT FH T AL &1 W R |
THET FTH el & AT A AL
st 9zt faory fear war 91 fF deme
faragy, afaar, fhve, mnfaaw = e
F1 foaar qift 391 § S ¥ maE?
ga1 T fegr oo | dgae e wY
F1= faar W1 1| FOF B 1T UFT
SHIT § QAT 39 T 9T BEar {37
17T FrEfear AT 7 FEr qav
o ¥ fagre § saiEr sfeqs § o
18 FUIT ®YGT ST @< NI
FIE ZH 1T qT FGL a7 TgI G138 |
oY 71 daT A @ 9 O SEwe
TS g F g7 Qe fFemEm
afFr @ faow & 5 Fa@ 6 g%
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aFT FHW H1 Er uAT famr sma,
Frmag fsy & anaw &, A fagw
F AN IUF ATGIT BIEAT IBT @
g1 zafed Su< foaar o 3arar a8
fifsr, g @ Hawg foor 1 @
gAY et sfex, w8 a1 gEnT #we
¥ qT Sradry

ZdY @ ¥ qH4ET wWe faE Al
¥ ATHET GAT & | IE&! AT T@EITHT
M FT fgA | AT AT IFHT TB
afetsad of foasr #1% =0 gian ar
IAET T T GET a1 Wr g ! aw-
AT T, TRUTYT DAY IE FT
19 YT AR AT AT

SHA-HTORT Sw fawma &ty &
AT g1 AFT & 1 72 EWTT OFT SHN F
rxawg fosr ¥ qiFT famar 21 98 66
FIIT BYC FT TR & | 5 TISHT Siea T
T ST WYF ST WA AT 8, TEHT
UG Seal SEa s |

THT 7€ & e fqau=n F &m 4T
AT FOST ®94T @9 giar g1 # oF
gaa feur a1, 49 @1 @i AFN F FW
¥ g =g feaar dur @9 39, afFs
g garg g fo oy < 2w & gaF
atg F arera g A1 fese & arem WY
% &, ITHT wET WE FT g@SAA
g fawrat Sty arfs Sa% saieEr aEr
saT g1 &% | fma fa=rd & g
g1 1 =19 qreat &7 St wEy Ay dwe
s ¥ oifey foag ag wwe sdm ot
ITNIS T |FdT §, AIT TF §H AT A7
AT & T F1 SHH SFET g1 aFal ¢ |
fwae oo § 750 qUF @@ g
St faee & W TF &, HWew WM WL IOL
JRM H ZST QY qIATT 8, STHT FHIeAT
fagY faareft st arfe sarar ot ST
o1 aF HIT ag qAT  fo=g F Fq
T g% |
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FAT FT HTAT WY TGT ATGWTF & |
AN AG ST FET T T §
# wwgar § o gar QU dw gAr
e St A e b & SEerd
gt O g SR, Wi S Afaard
SN T AT WET & AW § S
g famar =1fed, it w9 ST A8F
§ a1 T W€ & awdr €1 S @y
Trver Sty 8, %% SiTg. U8 T § S
gl A0 § AT fRTAT FT 9T 9T s
g afFr owwr o =€ fRT T A
fadaw & fr Sy g fo& smi #
T4 wgar fF Sww & a7 & S,
S fora sifter o fFaT @@y 33 @
§ 9uF g1 ug faaw =fgd

15 Ty o § | ¥ =nean g fa sama
¥ T O SeTy SR | S
R # wIoeT ©ne § T a9 dY A
g AT FA @1 3w fRw & awiw &
fr sy €, fer s/t ot ord Y Y
T ST @ g H s g fF
FET AT THN feerwedy ¥, g
AT o femwedt & aifs &wb F
FARST FT 98 TN 99 g% | AreH!
Sa afeem Fear § @Y 9g wwar g £
BT FTH WA 18T FT 3 F )
¥ @ g o Uy

iy weor ATV T guT §, fora
i1 AT el "I 6 g
T gz gEr oWfEd ) frem
S BT § IHEY 9EFT [ B gy
g1 ady 1w § i o w0 AR
fe &t ¥ atra @t AF AR s
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T Fo8T § | 7 S & fF faar
ot & gRT W ot o @ AT d |

' g W FYS ¥ W@ g &, e wwe

F @ wwa § | A famm @13 & sy
formar 7EY <@ waar &, safvd T9% v
SATET ¥ SHNAT GEAT AT, IAHT FGIEAT
JATHIT ST I SIS T §, SHHT ATfo0T
wed ST faeT aga siedr § | gufar
QET  WEART  FET ST (e
forad fram &Y st @@ @ &,
IHFT A gL AN gLAT qedr
GAFT EATH TEFT g IUFT IUST ¥,
T w1 SrF faamy § wew wT A b

weratrat 7 o gang faar ar f
A # I Fa gET ofEd, se
gaATT H W AN g fGur &1 9y
T3 & yETT & i 125 § 130
Ty fraea & g ¥ @l qeq @ g@™
fer @, afew =wwd 112 = 70 4
o ow fer & g fae §
A e w1 sarer S faEd w7
IEer W afe afy agaw W@
AT Gl § T FT % [T @R AW
F for o dar FT ¥ A IW@WAFT
wF fo fadel & AF @w=r 7 w3 &
ot & fF Y w= gdr & amaer 7
famml &1 swEr & syEr agEer &6,
T A7 faaEa &)

*SHRI GANANATH PRADHAN
(Sambalpur): Madam Chairman, I am
grateful to you for having given me an
opportunity to say a few words on the
Demands for Grants of the Ministry
of Agriculture and Irrigation.

While I extend my whole-hearted
support to the Demands of the:
Ministry, I would like to commend
the efforts of the Ministry in com-
pletely ending the import of food-
grains and in achieving not only self--

e original speech was delivered in Oriya,
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sufficlency but also surplus in food-

1 am sure that the entire
House will be with ma in compli-
menting the Government in achiev-
ing this laudable objective,

Here, I would like to refer to one
important point. We have got s0
much potential for increasing our
{rrigation that the entire land of the
country can be brought under cultiva-
tion, If we have a proper water
policy, a day may come that our
country will be able to supply food-
graing to all the nations of the world.
1 suggest that we should so develop
our irrigation potentiality that the
entire cultivable area of the country
can be brought under irrigation with-
in a period of five years. The hon.
Minister may point out the constraints
on our resources But it may be
borne in mind that all these cons-
traints on resourceg can be eliminat-
ed it we produce more foodgrains
after providing irrigation facilities to
the maximum,

I would also like to refer to the
lack of coordination between the
Central Government and the State
Governments in the matter of im-
plementing  agricultural policies,
This is being exploited by undesira-
ble middlemen to their personal ag-
grandisement. The farmers are
denied their remunerative price for
their produce. There should be
concerted efforts between the Centre
and the States to help the farmers
in getting fair price for their com-
modities. The middle-men in food-
grains trade must be completely
eliminated,

The population sghould not pose
any problem in gur country We
should create a lend army who will
be directed to improve the irrigation
and water faciliti~s in the rural areas.
Their goal shou'd be composite rural
development. The Janata Govern-
ment is committed to the rural
development. The people of the
country should be properly utilised
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for the purpose of creating a land
army for this purpose.

Coming to the question of sciemce
and technology ang their applicatisn

Indian urlcu!ture ig still in the
bullock-cart age. The fruits of
scientific discoveries and technologi-
cal development have not reached
the agriculturists. All the scientifie
growth has been.confined to urban
elites. The Government have not
unfortunately made serious attempts
in taking science and technology to
the field level with the result that
agriculture is still in the primitive
stage The rural youth must Bbe
trained in the use of modern agricul-
tural implements and scientific dis-
coveries. The farmers must be train-
ed at the fleld level in their use.
Then only the agriculture can be re-
deemed from its redundancy.

The agricultural labour is not get-
ting even minimum wages. Similar-
ly, the small farmers also are not gett-
ing fair price for their products.
There ig widespread discontent and
dissatisfaction among the agricultural
labour in the country. The Govern-
ment, both at the Centre and State
level, should ensure that the agricul-
tural labour gets statutory basic mini-
mum wage, without which there is no
posibility of our agriculture picking
up. Similarly, the small farmers are
not getting fertilisers adaquam
reagonable prices. In Orissa, the
and cooperative societiegs are not
extending credit facilities to the small
farmers, which hamper their agricul-
tural activities, You can appreciate
the handicap of lhg small farmers on
account of shortage and scarcity of
inputs for agriculture, I request
that the Central Government should
look into the problems of small far-
mers throughout the country. Their
basic requirements like water, ferti-
lisers, pesticides, credits etc, must
be made available without the least
delay and then only there is hope Yol
agriculture in our country.
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With these words I conclude my

MR, CHAIRMAN: I think you have
made your point. I am calling the
mext speaker. Prof. Shibban Lal
Saksane. Prof. Saksena, I would like
to tell you that there is just five
minutes before the Minister will be
called. I would request you to con-
clude in five minutes.

PROF, SHIBBAN LAL SAKSENA
(Maherajganj): Madam, please give
mg at least ten minutes.

MR, CHAIRMAN:; Please conclude
in five minutes.

PROF. SHIBBAN LAL SAKSENA:
Madam, Chairman, in keeping with
the priorities in our election mani-
festo in favour of Agriculture and
Rural Development, the Plan Outlay
for Agriculture has been increased by
Rs. 490 crores to Rs. 1754 crorse for
1978-79. I would like to give com-
parative Plan Outlays of some of the
major Heads of Development. The
Plan outlay for agriculture has been
increased from. Rs. 455.68 crores to
700.74 crores, minor irrigation from
Rs. 206.11 crores to Rs. 234.99 crores;
Animal Husbandry and Dairying from
Rs, 117.72 crores to Rs. 126.58 crores
and Cooperation from Rs. 99.20 crores
to Re. 114.70 crores. Thus, there has

an increase in all important
ads.

Food stocks, we have in plenty.
In 1975-76 the stocks were 189
million tons and now they are 171
million tons. Irrigation hag progres-
sed rapidly from 0.7 million hectares

risan very rapidly from 22.6 million
hectares in 1951 to 522 million
hectares now.

VAIBAKHA B, 1900 (SAKA)
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whole country today. Repeated
promises have bean made by the
Government to nationalise it, but
this has still not been done. The
sugar industry is served by hundreds
of millions of sugar cane growers
mostly small, and their fate is bound
up with the fate of the industry. I
hope that the sugar industry will
be nationalised immediately. If it
is nationalised, all the uneconomic
and sick sugar factories will become
healthy units,. To ercct a new
modern sugar factory will cost about
Rs. 7 crores, but these old sugar
factories can be renovated at a much
lesser cost. Their size has also to
be increased. The nationalised sugar
industry can plan cultivation of sugar
cane and crush early ripening varie-
ties in the beginning and late ripen-
ing varieties at the end. It can thus
increase the duration of the sugar
crushing season,

The labour wage for the sugar
industry will also rise and will become
comparable to that in other organised
industries. The minimum wage of
sugar workers today is less than
Rs. 300 per month for about six
months in a year. In other organis-
ed industrieg like steel, the minimum
wage is Rs. 430 per month, in textile
industry it js Rs. 420 per month, in
jute industry it is Rs. 400 per month,
in cement industry also it is Rs 400
per month and Sso on. It is most
important to bring the minimum
sugar wage on a par with that prevail-
ing in other industries.

My second cut-motion rcads as
follows:

“Failure to develop the Khand-
sari and gur Industry properly
which consume th, largest amount
of sugarcane but which is taxed
out of all proportion {o its capu-
city.”

This year there is a bumper crop of
sugar cane. In the last meeting of
the Sugar Cane Development Council,
held on 6th February, 1878, it was
pointed out that this bumper sugar-
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cane crop cannot be crushed by sugar
factories even if they work till the
month of June, 1078. It can only be
consumed if Rhandsarl ang gur
manufaclurers are encouraged tp
crush it and for this, I had suggested
removal of all taxes on gur and
Khandsari. I hope that these taxes
will be removed and thig problem
will be solved. ,

My next cut motion reads as fol-
lows:

“Bifurcation of the original
Single council into Indian Council
for Development of Sugar and
Indian Council for Development of
Sugarcane is unscientific and harm-
ful”

1t the Sugar Council had not been
bifurcated, we could have discussed
the whole situation and there would
have been no difficulty about getting
the entire bumper crop crusheq this

aummer,

The next cut motion is, failure to
issue orders that no sugar factory
will be allowed to close in this crush-
ing season until it has crushed all
Sugarcane in its zone and has paid
for it the minimum cane price fixed
by Government. This must be gone.

My next cut motion is, failure to
set up Coimbatore type sugarcane
seed breeding stations on a really
grand scale at Gorakhpur and Meerut,
There are about 50 sugar factories
around Gorakhpur and 35 sugar
factories around Meerut. So, this
must be done,

My next cut motion is, failure to
provide adequate funds to ICAR for
Agricultural Research and to carry
out comprehensive research projects
for development of agriculture, I
hope adequate funds will be provid-
ed to ICAR.

My next cut motion is, fallure to in-
Creale the average yield of wheat
and ricg all gver the country to at

APRIL 28, 1078

My next cut motion is, failure tor
substitute short staple cotton crop
by long staple Egyption cotton crop
all over the country. This is also
very important and I hope it will be-
done.

My next cut motion is, failure to
translate the results of agricultural
research to fields of cultivators,
This is very important and I hope
immediate steps will be taken to-
ensure this.

My next cut motion is, failure in
exploitation of fisherieg in the rivers
of the eountry and along the sea
coast which can ylelg plenty of fish,
This is very important and I hope
immediate attention will be paid
to it,

One of the most important needs
of our agriculture are good cattle
There is complete lack of any com-
prehensive plan to replace the pre-
sent breed of interior cattle by
Haryana cattle breeds and other im-
proved breeds from all over the world
by castration of inferior bulls and
provision of Haryana and other

-superior bull in large numbers.

My next cui motion is, failire to



with the duty of taking adequate
measures for doubling the forest
wealth of the country in the quickest
possible time. Thiz must be done at
once.

1 would like to say & few words
about the working of the Food Cor-
poration of India. As g member of
the Estimates, Public Accounts Com-
mittee and the Committee on Public
Undertakings, I have had the op-
portunity of studying the working of
the Food Corporation of India in
detail. I think it 1s high time the
government decontrolled food. We
have got plenty of stocks. We can
very easily embark on a policy of
complete decontrol of foodgrains.
Food Corporation of Indig 15 a white
elephant and it must be abolished. If
this is done, corruption which s
rampant in the Food Corporation wall
vanish and the huge handling charges
mcurred by the Food Corporation
will not be there. We will be able
to give cheap foodgrains to every-
body. We have enough food stocks
ang food can be decontrolled with-
out any risk. The late Shr1 Rafi
Ahmad Kidwai had the courage to
decontrol food become immortal,

At present our villages do not have
even pure water. There s
complete absence of drainage and
sanitation in our villages. The
Agriculture Ministry must see to it
that there iz no village left in the
country which has no pure drinking
water and proper drainage, ganitation
and electrification in next 2 years.

I have given a cut motion drawing

Agriculture Ministry should now
give assistance to State Governments
for this purpose.

Wherever there is no irrigation,
tubewells should be sunk. ‘The
Tehsil of Pharenda in my constituency
has no canals and there are

of cultivable land is unirrigated and
is visited by severe drought every
year. Some 2000 tubewells are
necessary to irrigate and develop
this area. I hope these tubewells
will be sanctioned and sunk imme-
diately.

oft s e e (orwaftc)  awr-
afir wEYea, gy 9gR & wrowr geqAe
et § fir wred & e ¥ farg
fear 1 g 7 o R Ty §, vy
ey s e e ey et vt
gagard 1 Afie arod @ s fear
¥ wafog & agw aga a0 ¥ wvwY -
o AT § 1 & A% 9N awArSr qvgw
TIT TR A0 1 gl war g

14 brs.

waafy gy, & wer 9w & wrar
g wgr wmd & warar e, gfcay
wierelt ofrer gt & ot ol Y R
A% & 1 Tt 7w W g, AToer
WX Twer qger wha & | gt ot
w gt e

“Fun d@dft, werw ey,
firger wrwr, vire frgrm”



331 D.G—Min, of

(ot e arer opv)

gaT<T WAt w1 glewer agwar wiigy
TN GATE JEE AT FT YR G NHTT
¥ Hfra Y mar §, Wi & F I
=Y weer aff aaad § | afz fedt ®
qTH 4 0TFT W §, AY oY A FwEAr
§ fr gu fiedt &% & ST a7 @y,
7g & & varar west f—a wrwd
fagee awdT ol of, IX W I
TRAT AT T E | —FF ghEwr By
FToraT Tifgy | e ag $ g7 ?
T IEHY wrAAAT gAY, o7 AN whw
FTRTT T T TEAM—AW {1 TaT v
g | AT HTHT A T AT —
WAAT GIHTL T T i &7 § gy
& W T § ) ¥few ag adt e
& W A& T AT GG AN FIC
=T FA [ 9T G §, & ¥ qry
Fraragar -7 gad g wo fawry
FEFAE | WA F AR ¥ A3
oF FTCGA AT G § | EATR A qSA
siw # fawrage ¥ war § 97 1965
¥ Tamafaw W4T &7 UF STRET o7
Y, Afransaa g fEaguraaw g
o & 9T §E W WO ey
g1 &7 Afgh |

gw wrgd § i Mr-aw o AT A,
ar-gear 97 ufeaw wamar o, arfe
fraraT =Y v 9T arx fawr o Wic
9t ¥ g g0 faer a1 gaTL B Yy
waaT wrgat & iR aoeTe @t 2w
vy §RUT 9T F Y | YW geew §
WTORT Wrer et Wt wvfeT

< AT & Pt 3 Tt W
21 o e fem &) gt dw
wirw e e g
q® W 5—7 §9X ge & W@
WTERET FT Y dwd 7 wew
& gy F gew & ¢ ¥ 6 q_re
Rer g, & wpeeaTr & dw ¥ aga war
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s F wers T, oyt W
WTH W SR S dwr | Oy wog ¥
wgt &% % w7 AT v dwm o &
oY 7% GETY JAT WTgAT f-—gHTR WY
aeeq qgt 457 ® quTq AWt o WY AW,
wr I gar e i wgt 7 o arefee
o w0 §, qafy I qoaaiey wr &,
TR ITT ST AT AU | g
ag sdsr ¥ fs ¢ a6l A7 afw W
waanfeat feaamé &, 1€ wafeat Tore
¥ wri At g AR S FT wTRTE |
AT aTE ¥ AR, YT Wi AT
A FT wow< WY qw frar 1 T
F Mr-qrer T Ax o g 8, Fored wgt
& 7 gWT FI% 9RO WY AW W
w

ERTY A AW ¥ SR R AT
R A Do dnr 1 T
SRS T § w1 1 e, 2 W
urr faamf Y &1 AT wod da W
R, AT, iy Fyemd weE
arg wrf § | ¥ Y S¥-er g
&, Fomr fer g el &1 & wrgar
£ 5 o1 Y e wiver sarer fear o
arfer frgrl & Y firer o i @t
& gy ¥ 3T afewior aaw, st
wfamT weE g o

W a9 &W ¥ w1ei wrest waw gé
&1 ow g fawely @ e w2 affm,
AT #Y a<e oy § o =<y ave ag
=t wow frark ¥ 8, afime go=r
g o 1 & oo fag framl wr
wrar ¥ar § WX woere ¥ smdar
weat § FF 48 3% The qod gewm
&1 g @ IA¥ nfaws § qoqE
¢ arhe el & o A 6 A
o 1, afen 9f fordk wgdy wodt &t o
TTE W | X QU1 HggA A 9 F
wr S T Ty o wrreeft
Qawtfiwrer ¥ 9 = we
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112 €% T 113 g9 w7 Wy e,

wwdr et gfeewre mff vaw W )
Wt ¥ ol wreelt e g
wifigk forgRdt et o wwr @ wY
FATAT TH FE |

W g faewre § fie oo oo W
s & Forerdy gt wroreY g WS
wrfare s 2t g |

SHRI P, ANKINEEDU PRASADA

RAO (Baptla); Madam, I just want
two minutes to speak.

MR. CHAIRMAN: I am gorry there
is no more time.

SHRI GANGA SINGH (Mandi):
Madam, I come from Himachal Pra-
desh, and nome of the Members from
Himachal Pradesh has been allowed
te speak.

MR. CHAIRMAN: I am sorry 1
have to go by the list that has been
given to me. I call the Minister now.
Please resume your seat.

SHRI GANGA SINGH: Madam,
give me only two minutes,

MR. CHAIRMAN: Will you please
resume your seat? If you say this
State and that State, I may tell you
that Members from some States have
not spoken. The time for the
Ministry’s Demands is over.

VAISAKHA 5, 1000 (SAKA)
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Some of the hon, Members have made
very good suggestions. I have noted
all the suggestions; and I assure the
House that I wil} try to benefit from
these suggestions.

India is a vast country, with very
vast resources, A large part of the
country has very fertile lands.
There are large resources of man-
power also in the counfry. And all
these resources, combined, may not
be available in any other country in
the world. But in spite of all this,
we have been deficient in food pro-
duction, as Chowdhry Saheb was
pointing out only yesterday. We have
been going around the world with
the begging bowl, It may not be &
begging bowl, but all the same we
have been mmporting large quanities
of foodgraing for many years.

I am mentioning a few facts here,
relating only to the last 3 years.
In 1974, imports were tg the tune of
4.8 milion tonnes. In 1875, it in-
creased further to 740 million
tonnes, costing about Rs. 1058 crores.
In 1076, again, imports were to the
tune of 648 mullion tonnes of food-
grains, valued at Rs. 979 crores. All
this has been going on; and our re-
sources were deplefed, by making all
these purposes in foreign countries,
Sometimes we have to make pur-
chases at g high cost. We have not
been able to give our farmers the
cost at which we were purchasing
foodgrains from other countries.

On assuming office. the Janata Gov-
ernment took g decision not tp im-
port any foodgrains thereafter. This
was a big decision It was alsa



maximum production in 1875-76. In
that year, food production was 121
million tonnes, which was gquite a
high figure. But thereafter, in the
next year, ie. in 1876-77, food pro-
duction in the country went down by
10 million tonnes. It care to111
million tonnes only So, while fixing
the target for 1077-78, we were very
cautious and fixed it gt 118 million
tonnes only, but with our effortg,
I am glad to announce today
that we have exceeded the target.
Not only have we exceeded the
target of 118 million tonnes,
we have reached an all-time
high, From the calculations that we
have been able to make so far, from
the statistics that we have received
from the various States, I am in =
position to announce in the House
ioday that this year food production
is going to be 125 million tonnes,
which will be an all-time record. It
will be four million tonnes more than
the highest ever achieved, and about
14 million tonnes more than last year’s
production.

The increase 15 accounted for main-
ly by wheat, rice, jowar and pulses.
In rice, production had not been im-
proving for some time, but this year
fortunately the production of rice
also is very good, and we will be
achieving an all-time high of about
50 million tonnes. In rice alone I
hope to achieve an increase of 8 to
10 per cent in the current year. Even
in areag which are not conventionally
rice growing, like: Punjab and
Haryana, there has been a tremen-
doug increase in the production of
rice. 1 am glad to inform the House
that ;n Punjab alone production of

in reply to a question
back.

This increase in production is not
confined to foodgrains alone. In com-
mercial crops also there has been a
tangible jncrease. In major oil seeds
we have also been able to make a
good achievement, Cotton produc-
tion also has increased. Potato and
tobacco also have shown good pro-
duction. Sugarcane, as you ®ll know,
has been discussed often in the House;
the increase in its production has be-
come a problem for us this year. The
over-all growth in agricultural pro-
duction would be about 10 tg 12 per
cent in 1977-78, which ig among the
highest in any single year so far.

This increase in production has been
the result of several factors. No
single factor is responsible for this.
There has been increased use of fer-
tilisers. Over the last two years, the
increase in the use of fertiliserg will
be about 48 per cent. There has’been
considerable increase in the area
under high-yielding varieties as ulgp
increase in irrigation, That is also a

details of that.

neecssary. Regearch is being con-
ducted in the universities and in

ICAR. Until and unless it
the field, we do not get the
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Another very important factor
which has resulted in this increass,
which ‘we all know, is the effort of the
Indian farmer. Inddan fermer iz put-
ting more and more effort in improv-
ing the production in the country,

CHOUDHURY BALBIR SINGH
(Hoshiarpur); Specially Punjabl.

SHRI SURJIT SINGH BARNALA:
Every farmer in the country. We
have to learn from each other. I have
specially to thank for thig increage in
production, the Indian farmer. I have
also to thank the Indian agriculture
scientists who have been responsible
in the breakthrough of many of these
crops. My thanks are also due to
the agricultural mdmimistration in the
Centre as well ag in the States which
have been helpful in the matter, And
above all, I have to thank the weather
goods also who have been so bene-
volent this year though in this year
we have faced the most serious
cyclone in some parts of the country
particularly in Andhra, Tamil Nadu
and jn Kerala, the Southern States,
where lot of damage has been caused
ang a large amount of foodgrains
crops has been damaged in thoge
areas. Similarly, due to heavy floods
in some places, crops have been
damaged and recently as many hon.
Members have been mentioning, due
»to hullstorm crops have been damaged
4n many States. But in spite of these
vagaries of weather, we have been
able to achieve a success in the field
of agricutlure by producing the
highest crop even in the country.

Food position throughout the coun-
try ig comfortable, None of the
Members had any grievance on that
score.

AN HON, MEMBER: Except
pulses,

SHRI SURJIT SINGH BARNALA:
Except, of course, pulses. ¥ood has
been provided to all the States accord.
ing to their requirements. Formerly
it could not have been done and it
was pot being done, Last yesr, what-

VAISBAKHA 5, 1900 (SAKA)

Agr. & Irrgn. 338

ever demands were

many States, wy tried not only tried

but did meet all the demands for rice

as well as for wheat. I in fact, had
P

satisfled with the policy tha

adopted to meet all the demands that
they used to make. This hag resulted
in stabilisation of the prices also.

The country hag been divided into
zones—food zone for wheat and food
zone for rice. All thege restrictions
were removed. These were essential
barriers created for convenience bui
they led to corruption, Almost gquota
system was going on. 1 had received
complainty gbout checkposts from al-
most all the States. So, we decided
to remové wull those restrictions.
There was gome guspicion at the time
when we decided it. Some States did
show thelr resentment also, They
feared that it might interfere in the
existing gystem in the State and
might ultimately raise the prices
But fortunately, the system has
succeedeq and throughout the coun-
try, the prices have been gtabilised I
would submit that disparity heg been
removed by thi; new system adopted
because as all the hon. Members
know, there used to be disparity in
priceg in free market. For example,
in Bombay prices of foodgraing used
to be very high as compared to Delhi
or the other northern States. This
year, particularly I went to Bombay,
met some ordinary people, people in
the street, fishermen, men in the co-
operatives, etc and enquired from
them about the food position and they
were very happy about it They said
that wheat ig now geeling at Rs. 2 or
below and rice which used to be sold
at Re. § and above, has been selling
at R 3 and Rs, 350, So, on the
whole, in all the metropolitan cities
and in the countryside also, prices
have been gtabilised and the dispari-
ties have been removed. Formerly,
we used to quote often that jn Pun-
jab we were selling wheat at Rs, 120
or Rs. 110 per quints] while in some
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parts of the country it was selling
at Rs. 4 per kilo. But this was not
happened this time because of this
policy.

Then some States used to have
difficulties in having the required
foodgrains, particularly Kerala and
West Bengal; they used to face these
dificulties, because they were not
provided foodgrains according to their
needs. But thig year, we do not have
any complaint of that type also.
Then another good thing that we have
done is that we have removed all
compulsions on procurement, For-
merly, there used to be compulsory
levies on the farmers, on the pro-
ducers and on the traders. At very
stage, there wag levy and we have
removed that. So, We are now
adopting a policy of support purchase
only; we go into support purchase
operation and we have been success-
ful in procuring enough food that is
needed in this country for the public
distribution system.

‘Wheat corp ie coming in the mor-
thern States, particularly in the
wheat growing States. We have made
an elaborate arrangement for procure-
ment of wheat at the support price,
which ig Rs. 11250. It has been
resented by many Members but this
is only a support price because we
have removed the restrictions, Free
trade can enter the market and pro-
bally if the farmer can get better
price by selling it to a trade, he will
be entitled to do go. But, all the
same, we will also ensure that we
have enough food stocks in the
country for meeting pur requirerr.ents

There is a very important aspect of
agriculture, u single important aspect
is irrigation, as has been emphasised
by many Members in the House. Im-
provement of irrigation iz very
essential in  the country. Some
figureg have also been mentioned;
some of the figures mentioned were
wrong. Unforfunately, some of the
Members are not present here. Yes-
terday only Shri Sharad Yadav was
mentioning some facts which were
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not correct. He was mentioning
about allocation, The fgure, mention-
ed by him were wrong, He was also
mentioning about potentialities creat-
ed for agriculture; he waa saying
that at this speed, we would
not be able to achieve the
target in 150 years. That was also
wrong. ] may tell thy House that the
tempo of urigation development has
been considerably stepped up since
the last year. In 1878-T7, a provision
for major and medium irrigation was
made for Rs. 685 crores only and this
year it is Ra. 1040 crores—a difference
of about Rs. 400 crores hag been
made. -

AN HON. MEMBER: It is nothing.«

SHRI SURJIT SINGH BARNALA:
It does not appear to be anything to
the hon. Member, but as compared to
Rs, 860 crores in the Fifth Five Year
Plan, this ig a very large figure.

AN HON, MEMBER: Is there only
one year in the plan?

SHRI SURJIT SINGH BARNALA:
I was mentioning the year also, that
is 1976-77. The additional potentinl
which has remained below a million
hectares a year from 1974 to 1877 has
been stepped up to 1.47 million hee-
tares and the minor irrigation sector
allocation also this year has been in-
creased to Rs, 550 crores from Ras. 431
crores of the last year. It was much
less in the year before. A total™
potential of 2.8 million hectareg hais
been created during the last year;
this, I mav tell the Members of this
House, is the largest gchleved so far
in the world anywhere. In Russia
in one year 1.9 million hectares had
been brought under irrigation, but
fortunately 'ast year we have beeén
able to bring 28 million hectares
under irmgation. Ag many ug 3.5 lakh
wells and tubewells have been cons-
tructed during the last year. In the
next five years we are going to add
to the jrrigation potential 17 million
hectares out of which elght million
will be under major and medium
irrigation gchemes and nine million
under minor frrigation schemes 8o,
at this rate, T would lke to submdt



Bihar, Madhya Pradesh, Gujaret and
Orissa, and I am glad to say that the
Central Government will provide all
the finances for investigation of irri-
gation projects in these tribal areas.

Our immediate concern is also
drought-prone areas which get very
little irrigation. We are making all-
out effort; to provide more irrigation
facilities in  drought-prone and
drought-affected arcas.

During the last yewr we have been
able to solve some inter-State prob-
lems also ag many Members referred
here. They, in fact, pleaded to make
water a npational asset, So far, water
is a State subject, and unless all the
States agree, it is not possible to have
a legisiation for this purpose. But all
the game we have been making efforis
to solve some of the problems
which were defying solution for
many years. As was mentioned yes-
terdsy by my friend, Choudhuri Bal-
bir Singh, the problem about Thien
Dam Project which was pending for
the last ten years have been solved
amicably by calling meetings—not
one meeting but four meetings—of
a"l the concerned Chief Ministers—
Chief Ministers from flve S‘ates.
Through he good offices of the Prime
Minister, we were able to solve that
problem, and all the States have
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agreed that congiruction of Thien
mmhuhnupm

Similaily there were differences
regarding some other projects also
which were being mentioned by my
friends here from Madhya Pradesh.

There was a project known as
Bansugar. It was the concern of
three State Governments, UP,
Madhya Pradesh and Bihar., There
were disputes on certain minor
matters; for seven or eight years
they had not been able to resolve.
By calling meetings of the Chief
Ministers and their representatives,
we were able to solve this problem
about Bansagar Dam Project, and
that is also being taken up now.
Similarly, in regarq to the Rajghat
project there was again a dispute
between Uttar Pradesh and Madhya
Pradesh, but through a joint meeting
of the representatives of the twe
States, that problem was algo solved
and all the infrastructure for that
project is now being prepared and it
will be taken in hand shortly. This
will provide irrigation....

it weft arovaw wrne (orEY)
TaeTE & g faer #) foraer ot
MU AL S 7 wW | g AV
wiow FATTE | 6 g q¥T W
frrmm g1 W awmag

SHRI SURJIT SINGH BARNALA:
The Bundelkhand ares is an area
which has so far been a drought
affected area and it fs mot getting
irrigation. W are trying to provide
irrigation in that area also.

The Bun Sagar project will be of
and
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dispute i3 pending before g Tribunal
and we are unable to do anything us
it i3 with the Tribunal but we hope
a decision will be taken within this
year. Al] the same, I called a meeting
of the Chielf Ministers of the two
States of Gujarat and Madhya Pra-
dash and we had some talks and were
able to solve some of the problems.

Some of the gmaller dams—as my
friend wag saying, twenty such pro-
jects—have been referred to, Some of
those projects have been cleared by
mutual discussions between represen-
tatives of the two States. Similarly,
the location and manner fn which the
Government of Tamil Nadu ghould
draw 15 tmc of Krishng water for
Madrag city have also been gettled.
This was mlso a problem regarding
which there were differences between
four States—Maharashtra, Andhra
Pradesh, Karnataka and Tamil Nadu
—and even now a Member had said,
while discussing this subject, that
‘we won't allow water to pass through
our areas unless we are given some
irrigation’. Thig 15 tme of water is
being provided for drinking purposes
to Madras city glone and irrigation
facilities ure not be to be provided
,out of this water.

Encouraged by these results I am
trying to tackle some other problems
also—the problem of Cauveri waters
in Southern States and also the prob-
lem of Subarnarekha between Bihar
and West Bengal uand I hope some
of the problems will be sloved by
mutual talks. All this has been possi-
ble because of the cooperation and
because of the proper attitude of the
concernegy State Chief Ministers.
They have been of tremendous help
and T am grateful to al] of them who
have been helpful in this mmtter.

Hon. Mr. Kosalram referred to the
study of west-flowing rivers—the
rivers In Karnataka and Kerala
which flow into the Arablan Sea
withowt providing water for irriga-
tion. We had constituted a Com-
mittee for examining the possibility
of diverting the surplus waters of
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these rivers, This study, however,
could pot be taken up in the ahesnce
of the Kerala representative,. We

the nominee comes I hope we will
be able to make a study about the
flow of these rivers and the possibi-
lities of providing some water from
these rivers to the needy areas of
Tamil Nadu ete.

Concern was also expressed regard-
ing the slow implementalion of pro-
jects of Kosi and Gandask in Bihar.
There have been considerable diffi-
culties regarding these two projects.
Even the potential which was to be
createq has not peen achieved. We
have not achieved that potential and
certain other difficulties have also
been noticed. In the case of the Kosi
project particularly a long-term
solution is possible only by cong-
tructing a reservoir located in Nepal
and taking up soil conservation
schemes n the upper catchments
because there is giltation in that area
1 am hapy to inform the House that
Nepal and India have agreed to take
up joint investigation of certain
Teservoir projects on the common
rivers This ;3 a good beginning.

So far as Kosi river ig concerned,
the Government of India has agreed
to finance the programme of soil
conservation scheme in the catchment
areas located in Nepal. So far as
Gandek river is concerned, there is

Rs, 20 crores has been made for
drainage ang embankments are being
constructed at a cost of over Rs. ten
crores. Rs. twenty-five crores are
provided in the current year and
Bihar Government has been advised

Last year, as you know, there were
problems of floodg in many Stetes,
particularly around Delhl, There was
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consultation with these States, the
Central Water and Power Commis-

State Governmenty and the Delhi Ad-
munistration to take up the work on
that master plan. Similerly, the Gov-
erdhan and Pahari Kama draing pro-
hlem has also been resolved In a
meeting of all these three States, They
have agreed to have a joint flood pro-
tection scheme for these three flood
channels,

During the course of the last year,
many problems have been solved, but
there are still many more problems of
fiood. Many hon. Members have been
mentioning about the flood problems
in Assam. As was mentioned jusl
now, the problem there is very grave
and serious. It has been there for a
long tume, it did not start in 1851 or
1952. It started much earlier with the
history itself. I visited that area
during the floods and I had consulta-
tions with the State Government—the
Chief Minister, the Minister concern-
ed as also the engineers. Some more
allocations was mede, but it is a very
big problem and can be solved by a
very jarge project by constructing
some big dam on the niver and then
by making dams on smaller tributaries
because many tributarles come to that
river and cause havoc in the Assam
State.

Some very Interesting and lively
debate was seen in the House when
some Members sfarted potnting out
regarding parity of procurement in
regard to wheat and rice. ‘They men-
tioned that discrimination was there
mmwm;gmt.mmwﬂ;
items were pointed out many

Members on that side saying that they
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were discriminated in this matter o1
in that matter and some reasons were-
also given. Shri Arunachalam, who 15
not here now, raised an pbjection that
while in 1974-75, the price of wheat
was Rs. 85, the price of paddy was
Rs. 74 per quntal. The Minister of
State was intervening at that tume
and he had mentioned that Rs. 85 per
quintal was never the price of wheal.
The hon. Member, thereupon, said that

he had a document and on the basis of
that document, he was asserting his
claim, 1 saw that document. I took
it from him, It was only a report of
the Agricultural Prices Commission
made in the year 1974.75. It was nof

the decision taken by the government
regarding prices. In that year the
price of wheat was Rs. 105 gs com-

pared to Rs. 74 of paddy. Then I di

nol know why all the members have
now become very wise on this issue.
They now started saying that discri-
mination was being made when Lhe
prices were fixed by the previous
government itself. ....

SHRI M SATYANARAYAN RAO
(Karimnagar) Bul what are you
doing?

SHRI SURJIT SINGH BARNALA.
I am just telling what you have Dbeer
doing. This was done by you. Now
you are imposing 1t on us. ... (Inter~
ruptions) Kindly see that the differen-
tial in prices was their doing and the
proportion was like this. When the
wheat price was Rs. 76, the price of
paddy was Rs. 56 and then later—ihis
was also their doing—in 1074-75 when
the wheat price was increased to
Rs. 105, the paddy price was raised to
Rs 105, the paddy price was raised to
price of wheat from Rs. 105 to Rs. 110,
weralndthepﬂeeofpnddrbynl.v
in the same proportion, to Re 77.

Then some hon. Members also soid
that there is & discrimination in the
subsidy., Probably I could not under-
stand whether they were speaking fur
the farmer or for the consumer be-
gmﬁa..uwmmm‘h
consumer. Bubsidy is being provided,
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but I would say that there is no dis-
crimination of any kind, Thelr alle-
gation was that there is more subsidy
on wheat. I accept that there is more
subsidy on wheat. But that does not
mean that this subsidy goes to the
wheat-growing States. This subsidy 1s
mainly for the benefit of the wheat-
consuming States. Let us see what
are the facts....(Interuptions).

MR. CHAIRMAN: Mr. Suryanara-
yana, you can ask for clanfication at
the end.

S8HRI SURJIT SINGH BARNALA:
Last year the amount of wheat sup-
plied from the central pool for thke
public distribution system was 57 lakh
tonnes. Out of this only 155 lakh
tonnes were accounted for by the north
zone States and 41.5 lakh tonnes by
tbe States of other zones where wheat
is not produced or is not produced
cnough for the consumplion and is
taken from the northern areas. So the
subsjdy hag mainly gone to the con-
sumung areas because the wheat sup-
plied to them was being subsidised.
South, I might submit again, is g large
consumer of wheat products—maida
and soo)l, and wheat is being suppled
uniformly at a fixed price to the mills
whether it is north or south.

In rice also there is a lot of sub-
sidy when requred. In 1976 we had
to import about 1,409,000 tonnes of rice
at a heavy cost when it was needed so
much in Tamil Nadu and other areus
and the subsidy, I might mention, per
quintal was Rs. 115.34. This was the
sulisidy given at that time.

So I may submit that so far as food-
grains and agriculture is concerned,
there is no guestlion of south and north
and no disparities. Food should be
provided wherever it ig needed. The
food needs of the country should %“e
met in full. That is our policy. We
do not at all see whether it is rorth
or south. For example, you say that
the paddy prices should be more, I
also say paddy prices should be more,
a8 an individual and not as a Minister
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that will benefit us. This year, as I
mentioned, there has been a tremen.
dous increase in production, parti-
cularly, in Punjab, an increase of
41—43 per cent in one year and we
have procured about 2 million tonnes
of rice and not paddy in that State.
Those people would very much like
the paddy prices also raised. 8o,
there is no discrimination, It ghould
not be mentioned that I come from a
Northern State or my State Minister
comes from a Northern State, that is
why we are making any discrimination,
Nothing, absolutely. At least so far
as food and agriculture is concerned,
such peity matters never should come
mnto our minds,

Something was mentioned regard-
ing exports and imports also, parti-
cularly by Shri Shinde. He is not
here to-day. He has said that ‘export
of commoditieg like potatoes, gnions,
vegetable, was banned. It was ban-
ned last year when the prices of
onfons went very high. Export of
onion was banned but all the same
when the prices declined, export was
allowed also and in 1877-78, 25,000 ton-
nes of onion were exported. And
now again, NAFED has been asked to
purchase omiong at a price of about
Rs. 45/- per quintal without any gquan.
titative restrictions. In additfon to
it, it was directed to export 10,000
tonnes of onions. Further instructions
have been issued on 20th April, 1978
to the Chief Controller of Imports....

SHRI D. N. TIWARY (Gopalganj):
When the price of wheat is so high,
why should it not be in the case of
onions?

SHRI SURJIT SINGH BARNALA:
Further instructions have been issued
on 20th April, 1978 to the Chief Con-
troller of Imports and Exports fo
allow exports of onlon through NAFED



tonnes of onjons and hag not present

The export of potatoes was banned

with effect from February, 1977 in
view of the prevailing price in the
domestic market. g g, T W 87 F w7
. & 9T guT 90 )
It muy be added thal NAFED had
‘been instructed to maintain informal
support price operations in respect of
botatoes at Rs 45 a quintal. However,
they have not been able to make any
purchases to date at this price since
the prices have ruled at higher levels,
(Interruptions)

MR. CHAIRMAN: I would request
the hon. Member not to disturb the
hon. Minister. You can ask questions
at the end. Let him complete,

SHRI SURJIT SINGH BARNALA.
NAFED was also directed to make
commercial purchases of matured
potatoes at price upto Rs. 60 a quin-
tal. It has been able to purchase
rabout 2,700 tonnes of potatoes at
about Rs. 58 and above a quintal. It
18 prepared to purchase potatoes of
good quallty from Cold storages at a
price of about Rs. 55 a quintal.

PFor tobacco also I will make a
mention. There is no quantitative res-
triction on the export of tobacco.
Because of increase in production and
fall in exports mainly to U.S.5.R. large
stocks had accumulated and as a result
the prices were depressed. ST.C. had
fo step in to help the growers, The
ST.C. would purchase 10 thousand
tonnes of tobacco directly from the
Rrowers. This would be in addilion
to the 5000 tonnes that 8.T.C. had
earlier purchased. It is hoped that
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the purchases by the 8.T.C. would sta-
bilise the prices in the market.

(Interruptions)

SHRI SURJIT SINGH BARNALA:
All types of objectlons are invited.
A lot has been gaid about land re-
forms. Many members spoke on that
and ecriticised the Janata Government,
Janata Party and our actions.

I may mention only that the Govern.
ment of India is commitied to speedier
implementation of land reforms than
it has been possible in the past, and
has made it clear time and again that
land reforms measures, as outlined in
the Five Year Plan, should be imple-
mented pincerely and with renewed
vigour. For the interest of the hon.
Members I may mention that there is
a Central Land Reforms Committee.
This Commitee had not mei for five
years. I called the meeting of this
Committee {n November to discuss the
matter with the various State re-
presentatives. And we had discus-
sions for two days

14.50 hrs.
[Mr. DepuTv.SPEAKER in the Chair]

1 may mention that about 1.2 mil-
Lion hectares of land have been ac-
quired as a result of ceiling laws,
both old and revised, and out of the
lands distributed so far 1.9 million
families have benefited Some refe-
renceg were made to the effect that
there have been very good perfor-
mances in some States, particularly,
Karnataka and Andhra Pradesh But
1 gee from the facts that it 1s nol so
Regarding Karnataka, only 8779 acres
were distribuled during the last year
upto November. Regarding Andhra
Pradesh s0 lar as the area declared
surplus is concerned, kindly see ihe
flgure, because Mr. Venkatasubbiah
spoke wery vigorously saying that
they have done very good work and
so on. Kindly see the figure. The
area declared surplus In Andhra Pra-
desh was 1548,183 acres; the area
taken possession of was 3,25,867 acres;
the area distributed so far upto 20.2.78
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was 1,73,182 acres only. This is the
performance. I have been asking the
Btate Governments and I have been
writing to the Chief Ministers to more
vigorously pursue land reforms. I
have been saying that if there is
any legal difficulty or legal snag, those
things should be removed by amend-
ing their legislations because every
State has its own legislation. I have
been doing all these things.

Also, the quality of land being ob-
tained through State legislations and
being allotted to the allottees is very
poor. Probably the worst types of
lands were being allotted. I have
writien to the State Governments that
they should improve the quality of
land. There have been complaints
that once land is allotted, the allottees
run away from those lands. This
should not happen. What can be done
with that type of land? We are try-
ing to improve the quality of the land
and giving proper support to these
people. So far a sum of Rs. 12 crores
has been spent. This amount had
been released to the State Govern-
ments for the purpose of providing
assistance to these allottees. In addi-
tion, the BState Governments would
provide assistance from their own re-
sources. All these things are continu-
ing. But, in 1978-79 the provision has
been substantially enhanced. While
it was Rs. 12 crores all these years,
this year we have increased it to Rs.
15 crores. So, this increased allot-
ment will go to their benefit,

My hon. friend Mr. Igbal Singh
made some points regarding consoli-
dation. Consolidation has been done
sp far in this country regarding about
44 million bhectares of land but this
iz not enough. This 18 to be pursued
in all the areas more vigorously.
Some objections were also raised by
some hon. Members from the Oppo-
sition. From the Opposition side, he
said that consolidation should not be
there. Why are you glving any prlo-

to this? Nobody gets any bene-
fit eut of it. This was wrong. Some
members have also spoken on it—some
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land. That is why consolidation s
necessary. The BStates, where con-
solidation has been done, have gone
ahead in agriculture. Theh, someth-
ing was said.

oft qeemy (sfegiT) - frgodew
fied aaf w0 gur ?

SHRI SURJIT SINGH BARNALA:
I may mention that also. They are
asking me about our performance dur-
ing the eight months from March,
1977. As far as the working of the
Janata  Government s Con-
cerned, in 1077, we have distribu-
ted 1,465,000 acres of land only in
eight months' time. This is what we
have done throughout the country.
(Interruptions)

SHRI VASANT SATHE (Akola).
Does it include the figures of Andhra
Pradesh, Karnataka and Maharashtra
also?

SHRI SURJIT SINGH BARNALA:
Then, Sir, some objections were raised
only for the sake of objection. I think
that type of objection was raised by
an hon. Member from that side. They
objected to our....(Interruptions)

MR. DEPUTY—SPEAKER:I There 18
no point for clarfication.

SHRI SURJIT SINGH BARNALA:
They objected to our policy of updat-
ing the land records. (Interruptions)

MR, DEPUTY-SPEAKER: .... Un-
less the Minister yields, you are not
going to get the floor. Nothing ig go-
ing on record.

SHRI SURJIT SINGH BARNALA;
As you know, we are trying now to
update sll the records. Landrecords
do not simply exist in the States. An
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objection was raised by a Member
from the other side that the land-
ecords should not even be updated, I
think there is some motive behind
hat; they were imputing motives.

‘Actually taking away the rights of
he fenants is being discouraged. In
what is being done is to put the
ants in the records. Now, you do
find any entry of tenants and you
0 not know who is cultivating the
and and the name of the tenant un-
ler which cultivation is being done.
Ve shall try to get the names in the
ecords so that, on the basis of it
he tenant can ultimately become own-
e of that land. We are trying to
ring uptodate the land records. I have
) hurriedly speak because so many
lings have to be said.

‘Ihen, something was said that we
€ not giving our full attention to
gall and marginal farmers and not
ough is being done. If I may men-
0N, the Government's policies  for
riculture and rural development are
ainly to benefit the small and margi-
al farmers, agricultural labourers
d other weaker sections of the com-
anity.

8o far, there are 1,820 S.F.D.A.
ks in the country. The provision
. them in the last year was Rs. 45
es only. But, this year, we have
reased them by Rs. 20 crores rais-
it to Rs. 65 crores and another
L of Rs. 50 crores has also been
arked for intensive block level
ining and development of 1,093
o0 blocks in the project area.
| another Rs. 50 crores are to be
ot in  those very areas which I
e mentioned earlier.

ding agricultural credit, I have
d that the agricultural cre-
licy of the Government is also
ited to benefit a large proportion
ie weaker sections of the farming
mity. State Governments have
ed to undertake special drives
role weaker sections as members
ratives. Now the policy is
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of universal membership. We want
that every farmer, every person, who
can cultivate the land, should become
a member of the cooperative society
so that he can have the benefits of
becoming a member of that society.
S0, we are encouraging that and we
are frying to improve thig society even
by providing some money. Steps are
being taken to reduce the rate of inte-
rest charged by the institutional credijt
agencies. The scheme of differential
rates of interest operated by commer-
cial banks has been extened to cover
the entire country. Under this schem~
loans are available for certain  prio.
rity groups, including small farmers
at 4 per cent rate of interest. So, this
is also being done. I may also men-
tion that the quantum of agricultural
credit given by the co-operatives and
commercial banks now amount to Rs.
2000 crores. In this the share of smali
and marginal farmers is about 35 per
cent. But I am not gatisfied with this.
That is a smaller share considering
the number and the area of land they
hold. We are trying to improve upon
this figure and try to give more faci-
lities to the small and marginal farm-
ers. i

15.00 hrs,

bl

Mention was made regarding ‘he
fertiliser prices by some of the Mem-
bers. I may mention that we have
already reduced the retail price of
Urea by Rs. 100 per tonne last year
in October. The Government have
also given a number of fiscal conces-
sions like reduction in the excise duty
on Single Super-phosphate and Triple
Super-phosphate and import duty on
phosphoric Acid, countervailing duty
on Mouriate of Potash, concessional
rate of excise duty, reduction in the
prices of raw materials and grant of
subsidy of Rs. 1250 per tonne on P,0;.
These were the concessions given for
the fertiliser by which the prices have
been reduced.

Now, a study has been made recent-
ly by the National Council of Applied
Economic Research. The study has
shown that in many States small and
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marginal farmers were using larger
quantities of fertiliser as compared o
medium and big farmers. This is the
result of the study. It has been said
that the benefit of the fertiliser does
not go to the small farmer but the
study reveals that this benefit also
goes to the smaller farmers and it
is probably larger farmers who are
not able to utilise enough fertiliser
in the whole of their lands but
the small and marginal farmers
can utilise fertiliser in their entire
lands, which may be half-an-acre or
one acre each. We had also made
efforts to increase the consumption of
fertiliser by initiating fertiliser pro-
motion campaigns in 68 districts dur-
ing Kharif 1977 and in 75 districts
during rabi 1977-78. I am glad to
say that our efforts have helped in
substantially raising the fertiliser con-
sumption in our country. It is not
only that we are encouraging the
chemical fertiliser but we are en-
couraging the organic manures also
and for that we have taken up a big
programme for the development of
local manurial resources including the
production of rural and urban com-
posts, green manuring, sewage and
sullage utilisation, setting up of me-
chanical compost plants and installa-
iion of gobar gas plants. I might
mention here that 205 million tonnes
of rural compost is likely to have
been produced during the year 1977-
78.

Another new introduction in the
country is the Janata bio-gas plant.
So far, there has been only bio-gas
plant which costs much higher than
the Janata bio-gas plant. With the
introduction of Janata bio-gas plant,
the cost of the new gas plant would
be only half of the previous gas plant.
Experiments are being made in some
areas of U.P. where it has been found
that its cost would be only half of
the previous one and the new Janata
bio-gas plant is producing the same
amount of gas as produced by ‘the
conventional bio-gas plant. We are
trying to encourage this.
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It was mentioned that I have not
said enough in my report about the
fisheries, Full six-pages have been
devoted to the fisheries in the repoct.
The hon. Member who mentioned this
is not here and he has not seen ik
The country’s exclusive right over the
economic zone comprising 200 miles
of our coast has placed at our dis-
posal vast resources. We are making
an all out effort to exploit the waters.
So far other nations have been ex-
ploiting our waters. Almost all the
nationg have been exploiting. We can-
not say only Japan or only South
Korea or Taiwan are exploiting our
waters. We cannot name anybody.
Almost all the countries of the world
were exploiting our waters. Now,
certain Members have shown appre-
hension that if we give licence to 200
travellers, as is being thought out,
well there might not be any fish left
in the sea after sometime and our
fish catch will be depleted. So, these
who are in the habit of eating fish
will not find enough fish. I do mo
know how they arrived at this conclu-
sion. We have very wide  sources
of sea-food. The whole of Bay of
Bengal and the whole of Arabian Sea
require exploitation by our vessles:
which we do not have enough. So, we
are trying to encourage bigger vessels
we are encouraging trawlers and me
chanised fishing boats also but all the
same we have in mind the interests
of the conventional fishermen, tradis
tional fishermen who have been il
this profession for centuries. We are
watching their interests also and fof
that purpose we plan to fix certail
areas for their exploitation. From thi
coastal line up to 5 miles into &
sea, only conventional and tradition
fishermen with their small catamaral
efc. will be allowed; from 5th mils

sed boats will be allowed and beyo:
that trawlers ete. will be allowed @
the whole of open sea will be explol
ed by big mother ships. So, we a
trying to do that and similarly
are trying to increase the inland fisl
ing also. It may not be liked by sof
hon. Members but some Members
it very much.



<ation and the hon
please note that last year, for rural
<electnification, we had provided omly
Rs 185 crores and this year we have
increased 1t to about Rs 207.0 crores.

that the village Lfe mught becoms

Something was said regarding de-
sert development. Shri Amnt Nehata—
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in demand in all countnes and every-
day I am receiving letters from ather
countries who need assistance from our
agricultural scientists. All the lig-
nmitaries who visit our country, wvisit
some of the institutes also and they
are so much impressed by the work
that is being done in our mnstitutes
and they have all the prase for our
scientists and that is why we are try-
ing to increase the allocation for agri.
cultural research also. This year, it
1s going to be about Rs. 82 crores. 1
would like to give the facts in this
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[Bhri Surjit Singh Barnala]

in the House, Shrimat! Jeyalakshmi.
8he is now present in the House.
She said: “Southern States are

rice producing States, you are
not bhaving institutes there, you
have institutes in Cuttack, in West
Bengsal and in Bihar. Why don't you
have Institutes in Andhra Pradeab,
Tamil Nadu, etc?”

I may mention for her information
that the Headquarters of the All-India
Coordinated Rice Improvement Project
is located in the campus of the Andhra
Pradesh Agricultural University, Hy-
derabad; not only the Institute, hut
the headquarters also. We are also
establishing there a National Rice Com-
munication and Training Centre in
order to provide in-service tralning
to senior extension personnel. In addi-
tion to the main Centre at Hydera-
bad, there are also research centres
at Marateru and Warangal under the
Coordinated Project. The .Andhra
Pradesh Agricultural University {tself
has several centres of research. In
Tamil Nadu, there are major centres
of rice research at Coimbatore and
Aduthurai. In addifion, there are also
several other centres for rice research
including one at Madurai, both with
the Agricultural Unmiversity and the
State Department of  Agriculture.
Similarly, in Kerala, major centre is
at Pattambj and there are a few other
centres including one at Morkambu.
There are so many centres and that
is why with all this scientific research,
we have been able to make a break-
through in rice production also. As
1 was mentioning, rice production is
going to exceed 50 million tonnes and
1 hope we will be able to stablise it
We require improvement in the eastern
States of Assam, Onssa, West Bengal
and Bihar. In West Bengal I am
happy that some improvement has
been made.

SHRI D. N. TIWARY (Gopalganj):
What about the defects in the ICAR?

SHRI SURJIT SINGH BARNALA:
It is a very lomg subject, whether
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there are defects or no defects. It bas
been the subject of debate for a loug
time in this House not only this year
but for many years. For the last three
years at least, I know this matter
has been going on.

Something was said about Japan
Figures were given and a study made
by our hon. member, Shri Nana Desh-
mukh was quoted hereby my collea-
gue. He guoted from page 8 of that
report:

“The couple owned that land, a
total of 1 1/2 acres. On this one
and a half acres, the couple—they
have a son and a daughter who

donally help—prod 18 toas
of rice and as a second crop 24
tons of tomatoes. The produces
US $30,000. The inputs, apart from
their labour, cost US $ 6,600...."
o

6,600 dollars means Rs. 50,000. For
1 1/2 acreg of land, the inputs a:e
Rs. 50,000. How can we do that? How
can we compare with them? The
yield is 18 tons, which is not a very
high yleld for an input of Rs. 50,000
on 1 1/2 acres. These figures are
not comparable at all. These cour-
tries have been progressing for a long
time and we are in the line now.
We are making headway and have been
able to achileve success.

In conclusion, may I say, our agri-
culture is now entering a new era—
an era where we can embark avoon
better to sclentific land and water use
planning and also work for an accele-
rated advance in production and pro-
ductivity. The present average low
yleld in many important crop plants
is, in my view, one of our important
assets since the scope for rapld pro-
gress is consequently greater. In the
new era of accelerated growth, we
should pay equal attention to improv-
ing prodvction and to generating more
income and employment, particularly
for those below the poverty line.

force for generafing more jobs and
income in addition to more and better
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quality food. We shall bend our
energleg during the coming year t
achisve this triple goal of agricultural
growth. Additional jobs and income
can be generated only through diver-
sified cropping patterns, introduction
of mixed farming involving appropriate
combinations of agriculture and ani-
mal husbandry and agriculture and
fisheries. Steps have already been
taken for launching, Phase II of
Operation Flood’ which is expected
to help 10 million rural milk produc-
ing farmlies. We are also planming
10 expand our efforts in the area of
post-harvest technology so that value-
added products can be prepared in
the village itsel! before the primary
produce is sent out of the village.

While we are legitimately proud that
we have build up a substantial grain
reserve resulting in the total stoppage
of imports and we are also sharing
some of our reserves with friendly
countries, we should not forget the
fact that large numbers of children,
women and men still go to bed hun-
gry in our country. They do not have
enough food. So, for providing food
to these people who cannot get work
or employment, we have a programme
which was initlated this year known
as Food-for-Work Programme. It has
been introduced in many States in
Some States have taken

done in West Bengal, jn Orissa and
in Assam. Some work is being done

SHRI SURJIT SINGH BARNALA:
Yes, you have it. I am inviting all
of you.

VAISAKHA 8, 1000 (SAKA)
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SHRI SURJIT SINGH BARNALA:
Then, probably you don't know what
it is. So, for this year 1976-79, for
the comung year, we are providing 10
lakhs of tons of wheat free to the
States for generating employment for
these people. This, I would gubmit, is
a big achievement again. This food
goes free from us to the State Gov-
ernments and the State Governments

generate employment by using this
food.

SHRI VASANT SATHE. For un~
employed people. Is 1t not?

SHRI SURJIT SINGH BARNALA:
And I may submit for the information
of the hon Members that whichever
States wanted this, we have been pro-
viding this food-for-work to them n
the quantity they need.

Now, food, as you all know, is the
first requirement of man. I wouwld,
therefore, appeal to the hon. Members
to ensure that politics is kept out of
food production and that every one
of us, irrespective of political affilia-
tions, contributes our best to develop-
ing & National Food Security System
That is the need of the day and it is
based on improved productivity of
both plant and animal products, grea-
ter stability of production, safe sto-
rage and better processing of produce,
and above all, equitable distribution.
That is also needed. Now, distribu
tion, I would submit, in spite of
efforts is not equitable. There are
people who do not get enough fooq,
as I have mentioned. We are trying
to have equitable food distribution In
the country. It is to this task that
my Ministry and I propose to bend all
our efforts and energles during the
coming year. 1 am very grateful to
all the hon, Members and also to you,
Sir.

SHRI VASANT SATHE: Mr. De-
puty-Speaker, Sir.
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[The Deputy Speaker]

Only, Mr. Ganga Singh, I am told, was
assured that be would be allowed to
ask questions. Now, Mr. Ganga Singh
may ask.

SHRI VASANT SATHE: Sir, I was
assured by the Speaker this morning
about one matter which I wanted to
raise,

MR. DEPUTY-SPEAKER I am not
aware of 1t

SHRI VASANT SATHE: Sir, he had
said that I could do it at thus time
when he comes Kindly allow.

st vy fug (wdY) - aweflr wor-
sww wgrea, & sieft e & ow -
w<or W< g fr ooft aw g g
w1 s fggea & w3 § WX 0%
w0 59q %1 v gt § ) fgwrw
wiw & gt fodr F xwer wy-
wam gt & wre wer yawr der i §
ot gfrat & frelt oft e @ wvar 31
& wrvfin st oft @ ag wmaT A
i vout T2 W1 o vt ¥ farg
ot wre §  ETEE ¥ ey W
oifesy § | wge ol F e 4
frar war § oY T &xt fenr o
wwar & e g wé A wrf e
Y @vit | '

ety ame forwds wn & o eqieer
wgem, 7 § fie drdror & A st
**“rmt m MJ
frgemer ¥ wet Y Y § AT g e
e sw dre s Wit wreli &
¥ woit ¥ geft &, o wawy geofifer
w3 ¥ fag woft off o war groer
L {3

JUEW WP ¢ W AT W
e
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IITSw AT, ary wr ot fw
WTT | g T G W 67 qwre
Tod g 7 & s amgar p e e
reet fads fmmesr qw #F §f dat grar
& 1 o g o 122 Frrerwrent § 9@ www
¥ fewft aw o & e er Wy
o § I Eww gy afor RS
3w arew "y fawd | s W wod
o feamr e fag S rer s @ 7
whfw ware e 2 7t frem A e
fegema & wfy o wrp & i
) e st Mg wiee
R FTIE 0T | Ry R A ¥

T R quar wgeT g (wrwnr)

*Not recorded.
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the proceedings of the House. Bvery
one of you has spoken. I am sorry
Members who have already spoken
wre again getting up. Please.... Mr.
Gl-nﬂsiuh.takemmt (Int-ur-
ruptions) I am addresging those Mem-
bers who have already spoken.

SHRI VASANT SATHE (Akola):
There js an advertisement jn the
“Statesman” of 22nd April about the
Indian Agricultural Research Insti-
tute, wherein they have invited appli-
cations for admission to the M.Sc.
and Ph.D. programmes. It has been
a long-standing grievance of persons
~students ag well as persons on the
staff of this Institute—that although
it is an egricultura] research institute,
is amazing that out of 236 faculty
members, only 35 are Agriculture
graduates Out of the 15 heads of
departments, 12 are mnon-Agriculture
greduates. And the same iz true
about directors and joint directors.
It is because of the policy—right from
the beginning, the floodgate was open-
ed in this Institute for non-Agricul-

search Institute. Where else will

they go, if persons of the other dis-
ciplines like M.Scs and others are
allowed to come and dominate in the
Indian Institute of Agricultural Re-
search? I would wmequest the hon.
Minister to clarity this,

SHRI SURJIT SINGH BARNALA:

e frd widwrw @t €, g W
A B et we G ww
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oy i3 ¥T P veelt WY Wy W,
ot wrew )

This matter came to my notice re-
cently when g Minister of Kashmir
brought it to my notice, because hop
is being produced in Kashmir valley
and also in some areas in Himachal
Pradesh. Hops are being imported
earlier aleo perhapzs. He told me that
we should not import hops because
we are producing them in the coun-
try I am enquring into the matter
as to what quantity |s required after
the introduction of the new policy....

SHRI VASANT SATHE: Going off
beer?

SHRI SURJIT SINGH BARNALA:
I will find out how much hops are
required and how much we are pro-
ducing. Then I would be able to
take some decision,

Institute in Kullm.u', we are trying
to improve the quality. But the

States should also do their part.
AN HON, MEMBER: We want your

help. .
SHRI SURJIT SINGH BARNALA:

We will give You help, if yoy meed
it, but not just mow.

MR. DEPUTY-SPEAKER: Wot on

* tire floor of the House.
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SHRI SURJIT SINGH BARNALA:
Shri Batbe was showing some adver-
tisement, which I have not gone
through. I do not know what it con-
tains. He says IARI have invited ap-
plicationg of those who want to have
admission in the M.Sc. and Ph.D.
in ugriculture. Though IARI is basi-
cally a research institute, it is an
educational institution also Post-
graduate agricultural education is
given there.  They have regular
classes and they admit g certain num-
ber of students. He was saying there
are some people who are in the facul-
ties. I did not exactly follow what
he was referring to.

BHRI VASANT SATHE: Even in
the admission of students, non-agri-
cultural gradustes were encouraged
to get into this withough it is meant
for agricultural graduates,

SHRI SURJIT SINGH BARNALA:
For M.Sc. Agriculture classes only a
graduate who hag done B.Sc. Agricul-
ture is eligible; nobody else can go
in for that. Similarly, for Ph.D. in
Agriculture, only those who have
done M.Sc. in Agriculture can apply.

MR. DEPUTY-SPEAKER: TUnless
he has done boteny, he cannot go
there,
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SHRI SURJIT SINGH BARNALA;
I think I have replied to all the

questions.

MR. DEPUTY-SPEAKER: I will
now put all the cut motions to the
vote of the House.

All the cut motions were put and
negatived.

MR. DEPUTY-SPEAKER: I will
now put the Demands to the vote of
the House.

The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account
shown in the fourth column of the
Order Paper be granted to the
President out of the Consolidated
Fund of India to complete the sums
necessary to defray the charges
that wil] come in course of payment
during the year ending the 31st
day of March, 1979, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 1 to 10 relating to
the Ministry of Agriculture and
Irrigation.”

The motoin was adopted.

Deimands for Grants , lg';Bmugrm m Ministey of Agriculture and Irrigation

No.of Name of Demand Amount of Demand for Amount of DmndforGrm
Demand Grutnnmmwwd by voted by the House

on 16-3-78

] 4

Revenue

Ra.
1 Department of Agriculture 4@,71,000
® Agiclture . . . 357847000
9 Fisheries . . . . 5,54:31,000
. wwnm “‘ 17,12,30,000

Capital Revenue Capital
Rs. Rs. R
2,13,54,000

97,62,03,000 178,52,37,000 488,10,15,000
5,60,44,000  27,71,57,000  08,47,90,000

1,31,04,000 B3,61,51,000  6,03,29,000
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5 Forst . . . .  B572,19,000 63,75,000  28,60,95,000  3,18,75,000
6 Department of Feod 78,08,54000  6,82,77,000 g391,42,70,000  g1,63,83,000
’ m;.‘” le 48,47,86,000 412,971,000  242,39,30,000  20;64,58,000
. nm&“m 2,12,000 10,58,000
® T”w:&”&‘ﬁ‘ﬁﬁ';.ﬁ' 11,9,05,000 58,99, 75,000 .
10 Departmentof Irrigation . 4:19,94,000 1,45,15,000  27,99,67,000 7/25,78,000

DEMANDS FOR GRANTS, 1076-70—
contd.

MmasTRY OF HOME AFFAIRS

MR. DEPUTY-SPEAKER: The
House will now take up discussion
and wvoting on Demand Nos. 47 to
57 relsting to the Ministry of
Home Affairs, for which eight hours
have been allotted.

Hon. Members whose cut motions
to the Demands for Grants have been
circullated may, if they desire to
move their cut motions, send their
slips to the Table within 15 minutes
indicating the serial numbers of the

cut motions they would like to move.
Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account
shown in the fourth column of the
Order Paper be granted to the
President to complete the sums
which will come in course of pay-
ment during the year ending the
3lst day of Murch, 1979, in respect
of the heads of demands entered
in the second column thereof
against Demand Nos. 47 to 57 re-
lating to the Ministry of Home
Affairs.”

Demands for Granis, 1978-79. in rspct f Misistey of Home Afeirs submittd 1o th vote of

No, of Name of Demand Amount of Demand for Grant Amount of Demand for Graat
Demand on account voted the submitted to the vote
on 16-3-19 of the House
1 2 . 4
Revenue tal Revenue T
Ra. Oﬁ Ra,
47 Mimistry of Home Affairs . 41,40,000 . 2,07,00,000 .
48 Cabinet . . . . 21,39,000 1,06,98,000
Department of Personnel
0 N Administrative
. R . 1,28,80,000 . 6,19,08,000 .
o Jelie . . . . 964394000 1,01,67,000 1Be,19,78,000 6,08,33,000




